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(b) if so, whether Income-tax is ~ot 
cbarged fIom the first cat gory em-
ployee though many of them gd the 
amount in six figures, whereas Income 
tax is charged on the monthly pension 
paid to the second category; and 

(C) whether Government :lre consi-
der ng a proposal to exempt a Jl the 
pensioners from payment of Income-tax 
on tb ir pension amount? 

THE MJNISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) and 
(b) The Government employees are by 
and Jarge covered by the Provident 
Fund Scheme set up by the Central 
Government and accordingly, any pay-
ment from a provident fund is exempt 
under section 10(11) of the Income-lax 
Act, 1961. However, in the case of 
Government/Semi-Government em .. 
ployees who a.re covered by the Contri .. 
butory Provident Fund Schemes, the 
accumulated balance due and becoming 
payable to an employee parfioipating 
j n sucb scheme is exempt under section 
10(12) of the Income-tax Act, 1961, 
provided the employee participates in a 
recogni ed provident fund fulfills the 
requirements of Rule 8 of Part 'A' of 
IV Schedule. As regards taxabjlity of 
monthly pension paid to the rotired 
Govermeot employee is concerned, the 
same forms part of salary income and 
is liable to tax under Section 17 ·of the 
Income-tax Act. 1 61. 

(c) Proposals relating to tax exem-
ption, etc ., are considered annua!ly as 
a part of the Budgetary exercises. 

Amendment or Terms of Reference of 
Fourth C otral Pay Commission 

254 SHRI LAKSHMAN MALLIK: 

SHRI O. VTJAYARAMA RAO : 

WUl the Minister of FINANCE be 
pleased to state; 

(a) whether Union Government bave 
decided to amend the terms of referen e 
of the Fourth Central Pay Commission; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF' FINANCE 
(SHRI lANARDHANA POOJARY) : 
(a) and (b) The Gov foment bavo since 
amended the term of reference of the 
Fourth Central .ty Commission. A 
copy of Resolution No. S(S6)-E.III/83 
dated the J 6th Febrt~ary, 1985 issued in 
this regard is Jaid on the table of the 
Hou e. (Placed in Library See o. 
LT-4, 3/85). 

E port of IrOD Ore 

255 SHRI CHINTAMANI JENA : 
Will the Minister of COMMERCE 
AND SUPPLY be pleased to state: 

(a) the total quantity of rion ore 
exported during the year 1983 and 1984 
and the amount of foreign exchange 
earned thereby; 

(b) the names of countrie import-
ing iron-ore from India; 

(c) whether any agreement has been 
signed for export of iron-ore durins tbe 
year 1985; and 

(d) if 0, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
AND SUPPLY (SHRI P.A. SANGMA): 
(a) Iron Ore exports (excluding concen-
trates) during the last two year have 
been as under ; 

---
Year Qty. Value 

(Million (Rs. In 
Tonnes) Crores} 

1983· I 20.71 387.89 

1984· 24.21 425.00 

·Provisional 

(b) Name of the countries which 
are importinl iron ore from India are 
as under: 

Japan. South K rea, Rumania. 
Czechoslovakia, Hungary, German 
Democratic RepubHc, Bu]gari, 
Italy, Iraq. Malayasia, North Korea, 
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Paki tan, Tur 
rama, T i a 

Emir 

c) 

t China. Saudi 
and U ited Arab 

d f emcnts have '&ned 
with Steel ill of lapan for port of 

out 21 Million Tonncs 01 Iron OJ"e 
d riog J985-86. ·scussi with ot r 
major buyers for xporJ of (ron 0 e 
during J985-86 are in progress. 

Import of Newsprint 

l S RI CHINTA ANI JE 
Will tbe ?\.Jin' te of COM CB 
SUPPLY be pleased to state: 

( ) wbether the pro e if imported 
rd n iot has b en incr a u; 

(b) if so, how much and the reasons 
tbe fore; 

(0) ttl Quantity of new print 
i'l1Port duri~8 the y ar 1984 to meet 
the demand of new print in the 
country; 

(d) the quantity IikeJy to be 
impo ted during 1985 and the names of 
countries from Whom he import is 
being made; 

(d) the amount involved (or the 
import of newsprint yearly; 'lnd 

(f) e steps beiqa taken to increase 
the production of "newsprint within the 
country to meet the demand ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
AND SUPPLY (SHRI P.A. SANGMA): 
(a) Th_ saJe price f import d news-
print for January·March 1985 (e.xcludin 
customs duty) has been jncrea. ed. 

(b) The increase is Rs, 180/- PMT 
(excluding customs dury). As compared 
to the pr viOus quarter, however, 
element of custom duty wa reduced 
ffom R . 825J .. P T to R . 550/ ... PMT. 

lncrea e in price on acc{)ont of 
jgber import ~ost due mainly to the 

ad cnc fluct ations in the upee.Do)lar 

o 

exchange rate and increase in frei_ght on 
shipments from USS from January, 
1985. 

(c) 219224 Mt newsprint as im oct-
ed during 1984. 

(d) The overall import pJan 'or 
1985-86 ha not b en finalised. 

(e) The CJ co t of newsprint 
imported during 1984 is approximately 
Rs. 123 cr res. 

(f) The U'l pr due ion of 
ew prj 1 been iocr · in from ar 

10 year. Further, ddi jonal capacity 
b be n )ice d/appror d to tbe 
ext nf of 5,0, 0 0 tonnes, which is t 

rious sta s of i plementation-

Offer by Indi 
ongkon for n tm nt in Andama 

in 

258 SHRI K, PRADHANI : WiJI 
the Minist r of COMMERCE AND 
SUPPLY be pleased to state: , 

(a) whether 'orne Indians busine s-
men in Hong Kong have offered/inve t 
in India and suggested a free port in 
Andamans; and 

(b) jf so, Government', reacting 
thereto and the measur s which Govern-
ment propose in take in this directi n? 

THE Ml ISTF OF STATE IN 
THE MINISTRY OF COMME CE 
AND SUPPLY (SHRJ P.A. SANGMA): 
(a) Some interest has been shown by 
orne of the Noo-Re ident Indians for 

investment in Andamans. 

(b) No deci ion ha b en taken in 
this regard. 

Impact of DoHar Rise on Indian Export 

259 S I K, PRADHANI : WiJl 
the Minister of FINANe be pleased to 
state: 

(a) whe r hi attention ha be n 
drawn to the w item c tion d "Ri 
of dollar may hit India hard" appear d 
in the 'State~ment. New Delhi on 2nd 
March, 1985: 




